
183 Written Answers MARCH 11, 1980 Written Answers 184

considering these suggestions. The 
vacancies in the membership of the 
Press Commission will also be filled 
up.

Advertisem ents by V.P. State Coope-
rative Land Development Bank

134. SHRI AMAR ROYPRADHAN: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased lo 
state:

(a) whether it is a fact that the Ut-
tar Pradesh State Cooperative Land 
Development Bank Limited, I.ucknow, 
issues advertisements to those local 
daily newspapers which are published 
from the Districts of U.P. 
and have been approved for the U.P. 
Government’s advertisements by the 
Directorate of Information and Public 
Relations Department, U.P.; and

(b) if so, the names of those news-
papers and fheir circulatu fieur?* >oi 
a publishing day?

THE MINISTER OF INFORMA-
TION AND BROADCASTING & 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE); (a) and
(b). The matter concerns the State 
Government. The information is 
being collected from the concerned 
State Government and will be laid 
on the Table of the House In due 
course.

Advertisements by U.P. State Lotteries

135. SHRI CHITTA MAHATA: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether it is a fact that the 
Directorate of U.P. State Lotteries, 
U.P., issues advertisements to those 
local daily newspapers which are 
published from the districts of Uttar 
Pradesh and have been approved for 
the U.P. Government’s advertisement 
by the Directorate of Information and 
Public Relations Department, Uttar 
Pradesh; and

(b) if so, the names of these news-
papers and their circulation figures of 
a publishing day?

THE MINISTER OF INFORMA 
TION AND BROADCASTING & 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): (a) and
(b). The matter concerns the State 
Government. The information is be-
ing collected fr.om the concerned 
State Government and will be laid 
on the Table of the House in due 
course.

Advertisements by U.P. Jal Nigam

136. SHRI CHITTA MAHATA: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether it is a fact that U.P. Jal 
Nigam issues advertisements to those 
local daily newspapers which are pub-
lished from the districts of Uttar Pra-
desh and have been approved for the 
U.P. Government’s advertisement by 
the Directorate of Information and 
Public Relations Department, U.P.; and

(b) if so, the names of those news-
papers and their circulation figures of 
a publishing day?

THE MINISTER OF INFORMA-
TION AND BROADCASTING & 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): (a) and
(b). The matter concerns the State 
Government. The information is be-
ing collected from the concerned 
State Government and will be laid on 
the Table of the House in due course.

Monopoly clearances given to Sahu 
Jain Groups

137. KUMARI KAMLA KUMARI: 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to state the number of total monopo-
ly clearance given to sahu Jain Group 
of Industries for grant of new 
industrial licences during the year
1977 to 1979?
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THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI P. SHIV SHANKAR): During 
the years 1977 to 1979“ only one pro-
posal of M/s. Rohtas Industries Limit-

ed, a ompany registered under Sec-
tion 20(a) read with Section 26 of 
the Monopolies and Restrictive Trade 
Practices Act, 1969, and belonging to 
■the Sahu Jain Group, for effecting 
substantial expansion* by undertaking 
the manufacture of Oxygen Gas, was 
approved under Section 21 of the 
MRTP Act, 1969, on 20-12-1977.

12 hrs.

RE. MOTIONS FOR ADJOURN-
MENT ETC.

MR. SPEAKER: I have to make an
a n n o u n c e m e n t that................................
Chtorrt’ptions)

*nreft nit ^  t x  | i

(Interruptions) We have submitted a 
number of adjournment motions.

MR. SPEAKER: You have been in-
formed about all the Motions.

SHRI GEORGE FERNANDES: Sir, 
we have been informed that the mo-
tions were all rejected. Sir, we have 
submitted adjournment motions on 
very important issues. The question 
of rise in prices is the foremost 
among them. (Interruptions),

MR. SPEAKER: I have decided this
and you can consult me....................
(Interruptions)

SHRI INDRAJIT GUPTA (Basir- 
hat): What about my adjournment 
motion in regard to high price of es-
sential commodities?
(Interruptions)

SHRI GEORGE FERNANDES: Sir, 
we want a discussion on this issue.

Price is the most important issue 
which concerns all of us.

1m . SPEAKER: You will have 
ample opportunity to discuss this___
(Interruptions)

SHRI GEORGE FERNANDES: In * 
regard to rise in price, a discussion is 
called for and y6u must accept our 
request. There* are also a number of 
other issues. Pipra outrage is there.
14 Harijans were burnt to death in 
Pipra. This has to be taken into ac-
count.

12.05 hrs.

At this i,tage Shri Kamalapati Tri- 
pathi had suddenly taken ill in his 

place
MR. SPEAKER: The House will ad-

journ for half-an-hour.

The Lok Sabha/adjourned till 
Thirty-five minutes past Twelve of 
the C}ock.

The Lok Sabha re-assembled at
Thvty-five minutes past Twelve 

of the Clock.

[Mr , Speaker  in the Chair]
ANNOUNCEMENT RE. PRESEN-

TATION OF I>rjCE GENERAL BUD-
GET

MR. SPEAKER: Before we take up 
the next item, I would like to inform 
the House that as is customary the 
House would adjourn for half an 
hour at 4.30 p.m. today to re-assem- 
ble at 5 p m ror the presentation c* 
the General Budget.
(Interruptions)

RE MOTION FOR ADJOURN-
MENT, ETC. Contd.

MR. SPEAKER: One Member at a 
time.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, we have given 
notices of adjournment motions on 
various issues and the price-rise is 
the most burning issue o f the day. 
you may kindly read out the text of 
the rule. As required under para 14, 
sub para 6 of our Hand Book, there




